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CP No. (1B) 64/ALD/2021
CORAM:

1. SHRI RAJASEKHAR V. K,
HON’BLE MEMBER (JUDICIAL)

2. SHRI VIRENDRA KUM AR GUPTA,
HON’BLE MEMBER (TECHNICAL)

ATTENDANCE-CUM -ORDER SHEET OF THE HEARING ON 25th APRIL, 2022,
2:30 PM

NAM E OF THE COM PANY BALRAJ RUPANI V/S CORROSION
ENGINEERS PVT LTD

71BC

UNDER SECTION

COUNSEL APPEARED THROUGH VIDEO CONFERENCING :

Sh. Degpak Maurya holding brief of Sh. Udai Chandani, Adv.
: For the Financial Creditor

: Corporate Debtor is Ex-partev.o.d. 22/11/2021

ORDER

Learned counsel on both sides presert.

Learned counsel appearing for the parties report a happy settlement out of Court
between the parties.

Recording these submissions, CPNO.(IB) 64/ALD/2021 is dismissed as withdrawn.
File be consigned to the records.

Virendra :

Kumar Gupta & s =

— —

Virendra Kumar Gupta

Rajasekhar V.K.
M ember (Technical)

M ember (Judicial)

Md. Zaid
(Stenographer)




